o ¥ .'A‘ .
Councll in United Biagdom and Gove

ernment eve noi aware of.amy .pro-
posal by that Council to de-recognise
the Indian medical qualifications,

Impoundiag of passpert of formes
Unilop Law Minister

457, SHRI M. KATHAMUTHU:
Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a2) whether the passnort of a for-
Union Law Mmster has been im-
pounded from the 26th July, 1874, a
couple of days after he relurned to
India; and

(b) if so, the faits thereof -1 the
reasons therefor?

THE DEPUTY MINISTER IN THE

MINISTRY OF EXTERNAL AF-
FAIRS (SHRI BIPINPAL DAS):
(a) Yes, Sir.

(b) The passport of Shri Asoke
Kumar Sen, M.P,, former Union Law
Minister was impounded by the Pass-
port Issuing Authority under Section
10(3)(e) ot the Passport Act, 1967,
gince it had come to the attention of
the Passport Authority that a eriminal
case was pending against Shri Sen
in the court of the Judicial Magis-
trate, Ist Class, Delhi.

Allocation of steel quota to Maruti
Ltd.

458. SHRI MADHU LIMAYE: Wwill
the Mimster of STEEL AND MINES
be pleased to state:

(a) whal were the steel quotus per
year allotted to Maruti Limited since
its incorporation;

(b) what were the details of the
justificdtion for these quotas given in
the companies applications; and

(c) whether any part of these
quotas were sold in the black market?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV FRASAD): (a) to

" il 15, ‘f0re
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(c), The information s belng collect-
ed and will be laid on the Table of
the House.

Extraction of minerpls from area to
be submerged in Kalindi basin

459. SHRI BANAMALI PATNAIK:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether there is a crash pro-
gramme to take out the maximum
possible quantity of minerals from the
arca to be submerged in the Kalincdi
basin;

(") i so, the sehent features there
of; and

(c) whether any qualitative and
guantitative analysis has been made
of the mineral deposits; if so, the find-
ings thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRAS3AD): (a) in
(c). Known deposits a:e asser:ed o
be about one mullion tonnes each of
iron ore and manganese gre. uUut in-
ferred reserves, including Sic4i Hill
and Avrecesa areas likely to be water-
logged in the backwaters, might exs
tend to 100 million tonnes of iron ore
and 10 million tonnes of manganese
ore, The areas concerned are in thick
jungle, dnd deforestation aglongwith
survey by the State Government ls
in progress. The State Government
are planning tn entrust immediate
exploitation of the deposits to their
mining undertaking, M/s Mysore
Minerals Limited,

Loss suffered by Inland Walen
Transport Corporation

460. SHRI BIRENDER SINGH
: RAO:
SHRI MUKHTIAR SINGH
MALIK:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
Etate:

(a) the losa suffered by the Inland
Water Transport Corporation since it
wag set up;
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4{b) whether tbe Corporation has
prapared any scheme to ensure that ft
becomes a viable unit during the next
five years; and

(¢) the tonnage which will be car-
ried through water transport by the
end of the Fifth Five Year Flan?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPTING AND
TRANSPORT (SHRI H, M. TRI-
VEDI): (a) It 1s presumed that the
information is asked for i respeci
of the Centra] Inland Water Tians-
pmt Curporation Ltd., Calcutta 1t
s0, the total loss suffered by thi, Cui-
poration since its inception 1~
Rs 771,02 lakhs upto 31-3-19874, which
is inclusive of the unaudited figmes
for 1973-74.

(b) Yes, Sir.

(c) 5.53 lakhs tonnes approximately.

Import of Aluminium

461, SHRI C. JANARDHANAN-
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Government hawe
chosen tp import Aluminmium at more
than double the indigenous price of
thiv metal;

(b) whether Government have not
tried fo increase the utilization of the
installed capacity of the existing
Aluminium plapts, which have been
working only at about 80 per cent of
the installed capacity; and

(c) il so, the reasons therefo”

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): (a1 to
(e). Owing to heavy power cuts im-
pused on the alumimum smelters hv
the different State Electricity Boards
in 1873-74 and in the current year
(1874w 3), the installed capacity for
the produotion of aluminium has not
been fully utilised, and this has re-
sulted in a gubstantial drop in the
production of aluminium as compared
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to previoug years. In order tp meet
the requirements of the Cable/Con~
ductor manufaclurers, who can use
high priced imported aluminium for
export production, it was decided to
impor{ melal a. a short-term measure.
The shortage of aluminium is pr-
marily due to inadcquate power sup-
ply to the alumirium smelters and
Government have taken up the matter
regarding maintaining/increasing
power supply for aluminium produc-
t.on with the concerned State Electri-
city Buards/State Governments, How-
ever, there has been no improvement
mn the power supply position, It s
apprehended that due to inadequate
power sutbly the shortage of alumn-
um metal mey continue  for quite
some fime,

Tl & atw ofcagw-amemt
® EE

462. it farfer foor : oy At
site qficegw wa a7 T #Y g9v AT
fs.

(¥) =1 3w WX ¥ gars a@n
¥ ofazw giafma =@ & faw o=t
& Ny aw gow & fag frgm ary
FT G &1 faae g ; o

(=) afz g1, & faw swc w7
TITAEY & &1 Seqw § ?

Awgw  wie afewgw  swrom ¥
WAt (sftgwe gRo faaat)
(F) o= (7) : wogq@T mEEt
wEE wraesdty geT aftaea gmEr-
ora & qAATE [ WA ATAT qramal &7
fas sz @ 2

0 & wfgda, wT age 5 Q@
51 fafa & o% w941 & w9 & arew
afcage Tfgdl & afcaabe afche
gy Sfg-gemedy w7 weewar §





